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C•lt Fund Compaales In Kerala 

7115. SHRI MULLAPPALLY 
RAMACHANDRAN : Will the Minister 
of FINANCE be pleased to state : 

(a) whether his Ministry has assessed 
the evil impact of the innumb:rablo chit 
funds in the socio-economic development 
of commonman in Kerala ; 

(b) the names of chit fund companies 
which have been declared insolvent in 
Kc:rala ov~r the past three years ; 

(c') whethrr his Mini11try propose to 
take atrinhc-nt st cp" to curb the mush-
roominl 1rowth of such "hit fund c c m-
panics ; and 

(dl whether l.:gistat ion will be bro-
ught f"rward to effc;ctivc:1y control th~ 
functioning of the existing chit fund 
IX'rnpanics 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JASARDHANA POOJARY :(a) to (d) 
The actlvilie11 of chit funds in the State 
of Kerala are governed by the Kerala 
Chillies Act. 197S. 

However. with a view lo regulating 
the activities C'f the chit fund eomi)anics 
and matters conner.ted therrwith. the 
Chit Fund" Act. 1982 (Central Act 40 
c.r 1982) h.&s been 0'1acted. The enforce-
mcmt or this Acl in the State of Kcrala 
is bein1 viaorausly pursued by the 
Rel'erve Bank of India with the Slate 
Government. 

Export of Carpets and Darries 

7116. SHill CHINTAMANI JENA: 
Will the Minister of SUPPLY AND 
TEXTILES be pleased to state : 

(a) the value or tho carpets and 
durriea exported durin1 the year J9i3-84 
and 1984-BS ; 

(b) tho names of tho countrylcoun-
trioa to wbicb the export bas been 
lllade ; 

(c) the special steps taken by Govern• 
meat to accelerated the production of 
carpets and durries in the country ; 

(d) whether Government provide any 
incentives to the mal"ufactures of carpets 
and durrics manufo~ctured at tho villap 
level ; and 

(e) if so. the details thereof 7 

THB MINISTER OF STATE OF THE 
MINISTRY OF SUPPLY AND TEXTI-
LES (SHKI CHANDRASHBKHAR 
SINGH) : (a) The provisional figures 
of cxp()rts of Carpets and durries from 
India are as under :-

~~------------------
Yoar 

1983-84 

1984-1985 
(April-Jan.) 

lRs. in crore) 

Value 

166.00 

149.11 

(b) The names of important countries 
of which exports have boen made are 
Belgium. France. West Germany. 
Italy, Netherlands. Denmark. Sweden, 
Switzerland. U.K.. USSR. Australia. 
H\lrg Kong. Japan. Singapore, Kuwait, 
Saudi Arabia, USA, Canada. 

(c) The following steps have been 
taken: 

(i) Massive training in Carpet Weav-
ing has been taken up in various 
States such as U.P .• Bihar, J and 
X, Punjab. Rajasthan, Haryana, 
Andhra Pradesh etc. Advanced 
training in carpet weaving baa 
been introduced in J and K for 
upgrading the skill of the carpet 
weavers. 

(ii) Import of wool has been allowed 
under duty free scheme against 
R.EP Uceaco. 
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(iii) All Institute for Carpet Tcc:bno-
lol)' Is iD tho proc:cu of boin1 
act up. 

(d) No. Sir. 

(e) D.x:s not arise. 

IIDpact of l•porl of Jute 

711 7. SHRI CHINTAMA.NI JENA. : 
Will tbe Minister of SUPPLY AND 
TEXTILES be pleased to stale : 

(a) whether Oovernmont propose to 
import l:!rac quantity of .lute to meet 
tho demand; 

(b) if so, the quantity likely to be 
imported and the name of country from 
whic:b tho import is lik.:ly to be made ; 

(c:) whether Government bas made 
any study rea.ardina its impact on the 
indiacnous prowers : and 

(d) if so. tbe steps taken far the 
safeauard of the arowers 7 

lHB MINISTER OF STA.TB OF THB 
MINISTRY OP SUPPLY AND TEX• 
TILES (SHRI CHANDRASHEKHAR 
SINGH : (a) and (b). In order 10 i•• 
prove the aup,:>ly position of raw Jute 
and to arrest an;;Juo riae in jute pric:ca. 
the Government autboriKd Jute Corp.Je 
ratioD ollndia to import raw jute from 
abroad durina the current jute season 
1984-8 5 (July•June). Tne Jnte Corpora· 
tion of India was able to c:ontract for 
about 2. 98 lakha bales of raw jute lnclu. 
din1 cuttinp of Banaladesh orialn 
throuab London merchants. A quantity 
of about t.t50 lakh bales of raw jute ia. 
cladina cuttin• from Ba:laladesh has 
arrived upto 31st Ma.rcb, 198 S. 

(c) and (d). A• im:urt of a small 
quantity of raw jute baa been m"ldo in 
order to aaapplemeot domes'ic sapp!ies. 
lt lias no aciYerse impact oa arowora in 
India. 

7118. SHRIM.~TI JA.YANTI 
PATNAIK : Will the Miniator of COM· 
MERCE be pleased to stale : 

(a) whether Government have devised 
an institutional mechanism for incrcas· 
ina bilateral trade with Finl~and ; 

(b) if so. the l'pccific items and com· 
moditios identified to brad•o the trade 
•ap between these two countric;a; ar.cl 

(c) the details of the steps taken to 
identify new avenue to establish better 
trade relationship between India and 
Finland 'I 

THE MINISTER OF STATE OF THE 
MINISTRY OP SUPPLY AND TEX-
TILES (SHRI CHANDRA.SHEKHAR 
SINGH) (a) Yes. Sir. An bda-Fiaio;h 
Joint Commission has been functionina. 

(b) and {cl. At the fifth acasion or the 
Indo-Finish Joint C>mmi§ si.Jn held at 
New Delhi on April Zl·ll. 198S items 
like edible nuts. tea and Cofl'ce. tobacco 
caatcr oil, leather aooJs. en1inc:erin1 
•oods and elec:tronic components were 
ideatiftcd for eKport from lndta to Fin· 
land. The two sides ex.presaod desire to 
oooporate in irJCiustrial at1d tcc:hoical 
8elds besides third country proj~cts. 

l•port of R•bbcr 

7119. SHRI AMARSINO RATH· 
AWA: Will tbe Minister of COMMERCE 
be pleased to atate. 

{a) tbo q•t~nlity and value of rubber 
imparted durin• the year 1984-BS and 
likely to be imported dtlrina tho year 
1915·86 : 

(b) the aaency throu•b which ~be 
rubber is beiDa imported and from wb1Cb 
COGdtriea: 

(c) the manner In whic:h the imporred 
rubber is allocated to the con51101ers; 

(d) the stepi taken to increase its 
productioa in tbc oountry 1 




